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(c) If so, the dataHs thereof; and TemN'lat outftta In DelhI 

(d) If not, the reasons therefor? 3894. SHRI V~AY GOEl : Will the Minister of 

THE MINISTER OF LABOUR (DR. SATYANARAYAN 
HOME AFFAIRS be pleaNd to state: 

JATIYA) : (a) Statewlse details of the financial assistance (a) the detalla and number of terrorist outfits whose 
provided for Imparting Industrial training to women under membera are operating In NatiONII CapItal Territory of 
the World Bank assisted Vocational Training Project Delhi at present; 
during the iast three years is attached as Statement. 

(b) the area. In Delhi where these outfits are active; 
(b) and (c) To ensure proper utilisation of financial 

(c) the number of terrorists caught in the capital during assistance, monitoring Is done by the State Project 
Implementation Units at the State level and the Central the laat three years; and 

Project Implementation Unit at the Central level. (d) the role of Pakistan's Inteillgence agency lSI In 
Utilisation Certl1icates and Audit CertIficates are fumished this regard ? 
by the States. The progress is reviewed Jointly by the 
World Bank mission and the Ministry In review meetings THE MINISTER OF HOME AFFAIRS CSHRI l.K. 
at regular Intervals. ADVANI): Ca) and (b) There are no specific terrorist outfits 

(d) does not arise. 
operating only In the National Capital Territory of Delhi. 
However, the various militant groups have bean using 

Sta,.",."t Deihl for committing violent actions or for hiding and 

(Rupees In lakh) 
planning their militant actions elsewhere. 

S.No. Statas Financial Assistance provided (c) The number ofterrort8ta arreated during the period 
from 1993 to 30th June, 1998 In the National Capital during tha last three years Territory of Deihl was 234. 

1995-96 1996-97 1991-96 

1. Andhra Pradesh 182.57 41.643 57.60 
(d) The Intarrogatlon of various militants arrested 

during the last few years ciearly establishes that the Pak 

2. Assam 25.80 4.686 17.051 lSI has been providing assistance to various militant 
groups by way of logistiCS, funds, arms/explosives 

3. Bihar 13.724 5.956 19.719 training, motivation, etc. 

4. Goa 15.00 (English] 

5. Gujarat 18.12 20.129 33.933 OU Flelda 

6. Heryana 67.88 0.342 100.515 3895. SHRI AJOY MUKHOPADHYAY: Will the 

7. Himachal Pradesh 4.455 1.102 3.407 Minister of PETROLEUM AND NATURAL GAS be 
pleaNd to state: 

8. Kerala 20.235 12.523 15.773 

9. Kamataka 133.63 116.464 
(a) whether tha Govemment bave given 011 fields to 

52.973 privata companies without reimbursement the money the 

10. Medhya Pradesh 26.90 55.064 48.774 ONGC spent to dlscoverldevelop these fields; 

11. Maharashtra 85.22 83.789 135.054 (b) If so, the reasons therefor; and 

12. Orissa 3.123 31.654 25.583 (c) the details of the CAG report in this regard? 

13. Punjab 111.94 26.204 10.205 THE MINISTER OF STATE IN THE MINISTRY OF 

12.&44 24.107 
PETROLEUM AND NATURAL GAS (SHRI SANTHOSH 

14. Rajasthan 10.41 KUMAR GANGWAR) : (a) and (b) Under the first and 

15. Tamllnadu 7.074 41.137 second offer of discovered fields, Govemment of India 
has approved award of contracts for 24 small sized 

16. Trtpura 1.806 0.107 discovered fields and 6 medlum-alzed discovered fields. 

17. Uttar Pradesh 103.155 36.909 25.479 
Past cost reimbursement In respect of these fields was 
not a biddable Item In the notice inviting bids. However 

18. West Bengal 49.70 0.885 30.417 payment of signalure/production bonuses by co-venturer 
to ONGC/Oll was to compensate them for riskl 

19. Deihl 5.330 1.599 1.741 expendltunllncurred by them on explorlltlon. 


